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{(b) if so, the details thereof'?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI 8. S. AHLUWALIA): (a) and (b) State Government has
informed that the agro-climatic diversity and micro-zonation of Jammu and Kashmir
offers the unique opportunity to synergize all the efforts, albeit within the Special
Programs on Agriculture of Hon'ble Chief Minister (SPAHCM) and the ongoing
Central Sector Schemes (CSS) of the Ministry of Agriculture and Farmers Welfare
(MoAKFW).

In order to enhance agricultural production and productivity, Department of
Agriculture, Cooperation and Farmers Welfare (DAC&FW) 1s implementing Centrally
Sponsored Schemes such as Rashtriya Krishi Vikas Yojana (RKVY), National Food
Security Mission (NFSM), National Mission on Agricultural Extension and Technology
(NMAET), National Mission for Oilseeds and Oil Palm (NMOOP), National Mission
for Sustainable Agriculture (NMSA), Pradhan Mantri Fasal Bima Yojana (PMFEFBY)
and Pradhan Mantri Krishi Sinchai Yojana (PMKSY) during 2017-18.

Administrative approval for fishing harbour at Anantwadi, Maharashtra

2890. SHRI SANJAY RAUT: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

{a) whether Government of Maharashtra has requested to accord revised
administrative approval to the work of fishing harbour at Anantwadi, Tal Deogad,
District Sindhudurg in the State of Maharashtra to the estimate of ¥ 92.50 crore, if

so, Government’s response thereto; and
(b) by when it will be approved for the benefit of fishermen community?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI SUDARSHAN BHAGAT): (a) and (b) Yes, Sir. The
Government of Maharashtra has submitted a Revised Cost Estimate (RCE) proposal
with cost escalation from the original approved cost of T 3589 crore to ¥ 92.50
crore for construction of a fishing harbour at Anantwadi, Tal. Deogad, Maharashtra.
After scrutiny, the revised cost estimate has been arrived at ¥ 88.44 crore and the
Government of Maharashtra has been requested in Apnil, 2017 to confirm the (1)
arrangement for contribution of their financial share of ¥ 63.44 crore for construction
of this fishing harbour and (ii) consensus of the local stakeholders including fishermen

on revised layout of the fishing harbour



